
C) 
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD. 

O.A.NO.561 of 1992, 

Between 	 Dated:IP1O,7,1992. V\ 

P,V.Mallilcharjuna SaStCy
... 	

Applicant Y 
And 

1. 	Senior Divisisnal Commercial -Superintendent, S.C.Railway,Viiayawadat' 
2, 	Senior Divisionaj7 perScnnel Of ficer, S.C.Railway Vijayawada. 

V.V.Sai kuinar 	X o/e Senior Divisional commercial Superintendent, 
AKrishnaumar( 	South Central Railway, Vijayawada, 
K..Raju, f 	 X 	 0 	- 

Respondents. 

Counsel for the Applicants 	; Sri. G,V,Subba Re. I 

çsunsel for the Respondents  

CORAN: 
Hon'ble Mr, R.Balasubramaniafl, Administrative Member 
Hon'ble Mr. C.J.Roy, Judicial Member. 

The Tribunal made the 

This is a lunch motion. 0 moved thi9for the stay of the 

operation of the office order No,B/'P,535/I/C/VOl.2, dated 24.4.92. — 

The applicant had once appeared beforeIus in O.A.452/92 on 

1.6.92. This OA was disposed of with a direction that interim order 
-. 	 ronroqnj--ifl_ /1 

Now, the learned counsel says that thel representation is 

disposed of and they are about to revert him. Under these circumstances, 

we feel it is a fit cast for adjudication and we adit the case, By 

way of interim order, meanwhile, we dir?ct that status-quo as it exists 
Ot! 	La% 	 '-- ----.- -••• - 	 I 

- -4-- 	------ --•---- - 

directed to file their counter if any. List the case on 24.7.92, 

'p 

Depu RegistraryrxdU 0 ) 

Copy to:- 	 V 
Senior Divisional Commercial Superintendent, SC.Railway, Vijayawda, 
Senior Divisional Personnel Off icer, S.C.Railwy, Vijayawada. - 	- 	- - 
	ac, advocate, 1-1-230/33, Chikkadapalli, 

for Railways, 	-r, nyu. 


